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the provisions of Section 14 of The Code i.e. "Moratorium" shall come into operation.

Next, the proposed name of Interim Resolution Professional i.e. (Page 4 name) is hereby

approved. The IRP shall take appropriate action such as Public Announcement etc. so

that the Insolvency Resolution Process shall be initiated expeditiously. He is directed to

submit a Progress Report within one month'5 time from the commencement of Insolvency

Resolution Process.

10. Having "Admitted" the Application, hereby pronounce the commencement of the

Corporate Insolvency Resolution Process effective from the date of this Order.

M,K. SHRAWAT
Member (Judicial)
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Date : 03.07.2017

Sd/-


